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Government of Bihar
Food and Consumer Protection Department

NOTIFICATION

In exercise of the powers conferred by clause 2(a) of the Bihar
Essential Articles (Display of Prices and Stocks) order, 1977
(Re-notified, 1986) to add essential articles in Schedule I and II of
the order issued by Food, Supply and Commerce Department,
under Section 3 of the Essential Commodities Act (10 of Central Act
1955) the following articles in schedule I of the order is added
hereby :-

1. In Schedule “1” of the said order the word “Foodgrains
including wheat and wheat products” shall be added in item 1.

2. In the Schedule “1” of the said order the word Masks (2 ply &
3 ply surgical masks, N 95 masks) & Hand Sanitizers shall be
added in continuation of item no. 8.

3. In Schedule “1” of the said order the word “Potato” shall be
added in continuation of item no. 15.

4. In Schedule “1” of the said order the word “Onion” shall be
added in continuation of item no. 16.

5. Rice, Gram, Atta of (Wheat, rice or gram), Maize, Pulse grains,
Pulses, Salt, Sugar, Gur, Edible Oil of all kinds, Vanaspati of
all makes, Baby Food, Matches, Maida, Suji, Rawa, Soda ash
(for washing Purpose), Kerosene Oil, L.P.G and all spices etc
mentioned in scheduie-I of the order, shall be deemed to be
added with effect from dated 20th March 2020.

6. This notification shall be deemed to enforced with effect from
20th March 2020.

Pr 04-Be.AA.W.(Mu.Bh.)- 01/2020
By order of the Governor of Bihar,

-
(Chandrashekhar)
Add. Secretary to the Govtt.
Food & Consumer Protection
Deptt. Bihar, Patna
Memo No.:- Pr 04-Be.AA.W.(Mu.Bh.)- 01/2020 A9 Food, Patna/Date ~ 27.23. 96 2¢
Copy of forwarded to Finance Department, Government of Bihar, Patna for
information and necessary action. (j /\ -

X\ \‘x //\'.-,-u“"

\
\J/\

Add. Secretary to the Govtt.
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